1 2881 NO 10 COURT NO. 1 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

I.A. NO3 INCVIL APPEAL NO. 3536 COF 2004

GURUBACHAN SI NGH & ANR Appel | ant (s)

VERSUS

RAM NI WAS Respondent ( s)

(For early hearing and office report)

Date: 20/03/2006 This matter was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE DR. JUSTI CE AR LAKSHVANAN
HON BLE MR, JUSTI CE C. K. THAKKER
For Appellant(s) M. Sushil Kumar Jai n, Adv.
Ms. Pratibha Jain, Adv.
M. A P. Dhamja, Adv.
M. Ram Ni was, Adv.
M. Sarad Singhania, Adv.
M. Punit Jain, Adv.
For Respondent (s)/ Ms. Ai shwarya Bhati, Adv.

Appl i cant (s) M. K S. Bhati, Adv.



UPON hearing counsel the Court made the follow ng

ORDER

Li st t he civil appeal for heari ng finally in t he
forthcom ng

sunmmer vacation when a Bench is likely to be constituted for the purpose of

final hearing matters.

[ T.1. Rajput ] [ V.P. Tyagi ]

A R-cumP.S. Court Master



